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1.0 Background:

Robert Drawin filed an application (grievance) regarding violation of
environmental norms at Ghogha Sea Port, Bhavnagar, Gujarat relating to beaching
of a de-commissioned ship Dona Paula-II (IMO no. 8606446) in connivance with
local authorities and Gujarat Pollution Control Board officials. In his application
he adds that beaching of the ship (Dona Paula-II (IMO no. 8606446)) is damaging
the mangroves of that area and releasing harmful substances into the sea and
thereby damaging the biodiversity and fisheries of that area.

After considering the application, Hon’ble NGT, Principal Bench, New Delhi
(through Video Conference) passed the order on 24/01/2022. Part of the order
reads as,

“....it appears necessary to ascertain the factual position in the matter through a
Jjoint Committee of the Gujarat State Coastal Zone Management Authority,
Gujarat Maritime Board, State PCB and the District Magistrate, Bhavnagar.
The State PCB will be the nodal agency for coordination and compliance. The joint
Committee may meet within one month and look into the grievance. Factual and
action taken report may be furnished within three months.....”

1.1 Constitution of Joint Committee:

In compliance of the said order, joint committee is constituted comprising
following members and joint committee visited Ghogha Sea Port, Bhavnagar,
Gujarat on 08/04/2022. The details of members of the joint committee are given
in Table-1.

Table-1. List of Joint Committee members

Sr. Name of Committee members Representing Organization

no.

1 Shri Avadan Gadhvi, District Magistrate, Bhavnagar
Mamlatdar, Ghogha

2 Shri Hiren P. Sondarva, Gujarat Maritime Board (GMB)
Manager & Assistant Port Officer

3 Shri Gaurang B. Bhatt, Forest & Environment Dept.,
Deputy Environment Engineer Govt. of Gujarat and

representative of Gujarat Coastal
Zone Management  Authority

(GCZMA)
4 Shri A. G. Oza, Gujarat Pollution Control Board
Regional Officer (GPCB)
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Shri Yogesh B. Nirgude (IAS), District Collector & District Magistrate,
Bhavnagar remained present during the joint committee meeting and also
visited the Ghogha sea port, Bhavnagar along with other committee members.

Shri Vatsal Pandya, Assistant Conservator of Forests (ACF), Bhavnagar
division, Bhavnagar District also remained present during joint committee visit
of Ghogha Sea Port, Bhavnagar, Gujarat.

1.2 Task Assigned to Commaittee:

As per the order dated 24/01/2022 of Hon’ble NGT, the committee was
assigned with following tasks

A. Deliberation among local authorities about grievance
B. Visit the site (Ghogha Sea Port, Bhavnagar, Gujarat) to ascertain factual
position of the application

1.3 Approach of the Joint Committee:

The Committee adopted following approach

a. Interaction among local authorities
b. Site visit to Ghogha Sea Port, Bhavnagar, Gujarat
c. To find out current status of ship Dona Paula-II (IMO no. 8606446)

Accordingly, joint committee members had discussed about the ship Dona
Paula-II (IMO no. 8606446) and conducted joint visit of Ghogha Sea Port,
Bhavnagar, Gujarat.

2.0 Observations w. r. to task assigned to Joint Committee by Hon’ble
NGT

The observations and facts with respect to the grievance and visit conducted
are given in subsequent paragraphs.

2.1 Decommissioned ship Dona Paula-II (IMO no. 8606446)

Details of decommissioned ship Dona Paula- II (IMO no. 8606446) is mentioned
below.

Name of vessel Dona Paula- II

Built 1988

Type Motor ship Twin voith Schmeider
Light Displacement Tonnage (LDT) 391.671 MT

Draft 4.5 meter

Ship Dona Paula- II (IMO no. 8606446) was anchoraged at Ghogha Sea Port,
Bhavnagar, Gujarat temporarily for inspection w.r.to repairing purpose. After
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inspection as repairing cost was found to be high, ship is declared for
demolition by concern agent of the ship. Hence ship left the Ghogha Sea Port,
Bhavnagar, Gujarat and reached Alang for demolition.

2.2 Actions taken by GMB officials w. r. to representation made by Robert
Drawin

During interaction among local authorities, Gujarat Maritime Board had
shared details about the earlier representation made by Robert Drawin. In the
same, applicant Robert Drawin made representation via email mentioning
about damage caused by ship Dona Paula-II (IMO no. 8606446) to the mangroves
area of Ghogha Sea Port, Bhavnagar, Gujarat.

Considering the grievance made, Gujarat Maritime Board (GMB) officials visited
ship Dona Paula-II (IMO no. 8606446) temporarily anchored at Ghogha Sea Port,
Bhavnagar, Gujarat. During visit, officials of GMB found that the ship Dona
Paula-II (IMO no. 8606446) is actually at certain distance from the mangroves area
near Ghogha Sea port, Bhavnagar. Photographs taken by GMB officials during
visit are given in Figure 1.

GMB in their reply mentioned that the ship is clear of mangroves. Document
showing the same is given in Annexure I.

Photograph 1A. A view from ship Dona | Photograph 1B. A view from ship
Paula-II (IMO no. 8606446) Dona Paula-II (IMO no. 8606446)

Figure-1. A view from ship Dona Paula-II (IMO no. 8606446) during visit of
GMB officials
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Photograph shows that mangroves are at certain distance from anchored ship
Dona Paula-II (IMO no. 8606446).

2.3 Site visit to Ghogha Sea Port, Bhavnagar, Gujarat

Ghogha Sea port is located at Ghogha village, Ta: Ghogha, Dist. Bhavnagar and
it is owned by Gujarat Maritime Board (GMB). During its visit, it is observed
that there is currently no ship at the Ghogha sea port.

Photographs showing the same are given in Figure 2.

Photograph 2A Joint committee visit at Ghogha Sea Port, Bhavnagar, Gujarat

\ r /]
i

g S HN

E’lm‘f}‘ iy O ﬂujn

4 f
R

Photograph 2B Joint committee V1s1tat Ghogha Sea Port, Bhavnagar Gujarat

Figure-2. A view of the port Ghogha Sea Port, Bhavnagar, Gujarat during
visit

7|Page




Rojkam made (in Gujarati language) during the visit of Ghogha Sea Port,
Bhavnagar, Gujarat is given as Annexure II.

2.4 Finding out status of ship Dona Paula-II (IMO no. 8606446) and
observations:

During deliberation of the committee members, status of ship Dona Paula-II
(IMO no. 8606446) is discussed and following are the outcomes of the
discussion.

Ship Dona Paula-II (IMO no. 8606446) is sent to Alang-Sosiya Ship
Recycling yard, Alang, Ta: Talaja, Dist. Bhavnagar for final destruction using
towing Tug Somnath II. Alang-Sosiya Ship Recycling yard is one of the world’s
largest Ship Recycling yard where ship breaking is carried out at various ship
recycling plots located at Alang and Sosiya villages of Ta: Talaja, Dist. Bhavnagar.

Ship Dona Paula-II (IMO no. 8606446) is purchased by M/s. Hussain Sheth
Ispat (Ship Breaking). This plot is located at Plot no. 50, Alang-Sosiya Ship
Recycling yard, Po: Alang, Ta: Talaja, Dist. Bhavnagar. Ship Dona Paula-II (IMO
no. 8606446) is beached on 23/07/2021 at this plot for breaking/scrapping/re-
cycling purpose. Cutting permission was issued on 05/08/2021 by Gujarat
Maritime Board (GMB) and cutting/breaking of the ship is completed on
25/08/2021. Copy is given as Annexure III.

Figure-3. Photograph of Ship Dona Paula-II (IMO no. 8606446)
beached at M/s. Hussain Sheth Ispat (Ship Breaking plot)
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M/s. Hussain Sheth Ispat (Ship Breaking plot) has valid Consolidated
Consents & Authorisation (CCA) (i.e. Consent to Operate (CTO) and Authorisation)
of Gujarat Pollution Control Board (GPCB) which is valid up to 30/09/2023 to
carry out ship recycling activities. Copy is given as Annexure IV.

Any ship coming for breaking/cutting at Alang Sosiya Ship Recycling yard
comprises of various waste namely glasswool, sump oil, rubber waste, insulation
and cable waste, paint chips, asbestos, used batteries, oily sludge, oily rags,
thermocol, bilge water etc.

Considering the inventory of potentially hazardous materials on board of
Ship Dona Paula-II (IMO no. 8606446), it shows absence of bilge water, furnace
oil, marine gas oil, oily sludge and waste oil in it. Inventory of the ship shows
presence of Asbestos- 35 kg, garbage- 20 kg, lubricating oil- 120 lit, used oil- 200
lit, oily rags- 20 kg and lead acid batteries — 02 Nos. Lubricating 0il-120 Liter is
sent to M/s. Sakarwala Oil Industries, Bhavnagar for trading purpose. Copy of
inventory of potentially hazardous materials on board of Ship Dona Paula-II (IMO
no. 86064406) is given as Annexure V.

During the cutting/breaking of the ship, ship recycling plot has to dispose
off these waste (as per the inventory of potentially hazardous materials) as per
consent conditions of GPCB. In addition to this, other wastes generated during
ship breaking like oily sand (used to clean the tanks containing oil), insulated
copper wire scrap, glasswool, paint chips, rubber waste etc. also needs to be
disposed off in environment friendly manner and as per consent conditions of
GPCB.

Details of various wastes generated and disposed (with details of manifest)
during cutting/breaking of Ship Dona Paula-II (IMO no. 8606446) is briefed in
table below.

Sr. | Name of | Type of | Quantity | GPCB Manifest | Disposal
no | waste waste (in MT) details (Nos. and | mode
Date)
1 Glasswool Non 0.65 No.1388112 At TSDF site of
hazardous Dt. 16/08/2021 GMB for
0.52 No.1382248 landfill
Dt. 09/08/2021
2 Contaminate | Hazardous | 0.060 No.1386963 At TSDF site of
d sand Dt. 16/08/2021 GMB for
0.080 No.1377335 incineration
Dt. 02/08/2021
3 Used oil Hazardous | 0.20 No.1376751 At M/s. One
Dt. 31/07/2021 Ten Impex,
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Bhavnagar for

recycling
4 | Rubber Non 0.030 No.1384889 At TSDF site of
Hazardous Dt. 13/08/2021 GMB for
incineration
5 Paint chips Non 0.030 No.1384839 At TSDF site of
Hazardous Dt. 13/08/2021 GMB for
incineration
6 | Asbestos Hazardous | 0.035 No.1384118 At TSDF site of
Dt. 12/08/2021 GMB for
stabilisation
7 | Thermocol Hazardous | 0.330 No.1382283 At TSDF site of
Dt. 09/08/2021 GMB for
incineration
8 Garbage Non 0.020 No.1377244 At TSDF site of
Hazardous Dt. 02/08/2021 GMB for
landfill
9 Oily rags Hazardous | 0.020 No.1377289 At TSDF site of
Dt. 02/08/2021 GMB for
incineration
10 | Insulated Hazardous | 0.090 No0.1396450 At M/s.
copper  wire Dt. 31/08/2021 Saniya traders
scrap for recycling
11 | Lead acid | Hazardous | 02 Nos. No.1417393 At M/s.
batteries Dt. 01/10/2021 Bharat Metal
Oxide,
Ahmedabad

for recycling

Copies of manifests mentioned above are given as Annexure VI.

As mentioned above, all wastes generated during the cutting/breaking
activities are disposed off as per CCA conditions stipulated by GPCB and in
Environment Friendly manner. Units’ mentioned in disposal details have valid
Consolidated Consents & Authorisation (CCA) of the board. After verification of
disposal details of various wastes generated during ship cutting/breaking, Gujarat
Pollution Control Board (GPCB) has given decontamination permission of the ship
Dona Paula-II (IMO no. 8606446). Copy of decontamination permission of GPCB is
given as Annexure VII.
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Figure-4. Photograph showing discussion of Joint Committee

3.0 View of the committee on representation made by Applicant

As per the photographs submitted by Gujarat Maritime Board (GMB), it can be
said that the ship Dona Paula-II (IMO no. 8606446) is anchored at some distance
from the mangroves area of Ghogha Sea port, Bhavnagar. GMB in their mail reply
clearly suggests that the ship is clear of mangroves.

Moreover, officials of Gujarat Pollution Control Board (GPCB) has verified proper
disposal of all types of waste generated during cutting/breaking of the ship. After
that only, decontamination permission is given by GPCB. This clearly suggests
that any chemical/harmful substances etc. are not released into the sea and
wastes generated are disposed off in environment friendly manner only.

4.0 Conclusion

From the detailed discussion held with local authorities, site visit and
understanding available records as discussed above, it may be said that

1. Ship Dona Paula-II (IMO no. 8606446) anchored at Ghogha Sea port,
Bhavnagar appears to be at some distance from mangroves area of Ghogha
Sea port, Bhavnagar.

2. As per the records, wastes as mentioned in the inventory of potentially
hazardous materials on board of Ship Dona Paula-II (IMO no. 8606446) and
wastes generated during breaking/cutting activities of this ship at M/s.
Hussain Sheth Ispat (Ship Breaking plot), Alang Sosiya Ship Recycling yard
is disposed off in environment friendly manner. This implies that no
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chemical/harmful substances etc. are disposed into the sea. Hence
possibility of damaging the biodiversity and fisheries may be ruled out.

kkkkkikk
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Annexure |

Gmggﬁ Traffic Branch PO, Bhavnagar <trf.pogmbbvr@gmail.com>

Re: Environmental Damages caused by ship DONA PAULA Il (IMO No.8606446)

2 messages

Capt. Mohit K Behl <mbehl-dgs@gov.in>

To: trf.pogmbbvr@gmail.com

Cc: "S. Barik" <cs-dgs@nic.in>, Capt Jayakumar Nautical Adviser <na-dgs@nic.in>, Santoshkumar Darokar <skd-dgs@gov.in>,

Gopi Nandan Papineni <gopinandanp-dgs@gov.in>, jamnagarmmd@gmail.com, "MMD, Kandla" <kandla-mmd@gov.in>

Sir,

| am directed to refer to the trailing email.

Your kind inputs are requested in regard to the same.

Regards,

Capt. Mohit Behl,

Nautical Surveyor-cum-Deputy D G (Tech).,
Mercantile Marine Department,

Jamnagar, India.

Phone: + 91 (0) 288 27528 73

Mobile: + 91 9899029955

Fax

1+ 91 (0) 288 275 36 93

Tue, Jun 29, 2021 at 5:53 PM

From: "S. Barik" <cs-dgs@nic.in>

To: "Gopi Nandan Papineni" <gopinandanp-dgs@gov.in>

Sent: Monday, June 28, 2021 1:57:13 PM

Subject: Fwd: Environmental Damages caused by ship DONA PAULA Il (IMO No.8606446)

Sir,

I am writing this email to inform you about the illegalities and bad practice happening at
Ghogha sea port of Gujarat pertaining to noncompliance with ENVIRONMENTAL issues
prescribed by the NGT, CPCB and other honorable authorities.

This incident is related to the beaching of a dead ship DONA PAULA-II (IMO No. 8606446) at
Ghogha port under Bhavnagar district of Gujarat. This ship is parked on the MANGROOVES and
DAMAGING them brutally. This is harming sea creatures and causing junkyard at sea. In this
scenario, harmful substances are likely to leak from the ship DONA PAULA II.

Over and above this, it is suspected that this all happened in collaboration of the local
authorities and Gujarat Pollution Control Board officials. Please note that GPCB officials pass
through this port every day for desk review.

Origin of the ship must be find out with all other documents. I am attaching photographs of the
ship DAMAGING SEA AND SEA LIFE.

Sea is becoming dumping yard for some people; you can check the status of ship from all local
authorities and save the environment by punishing the violators.
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Traffic Branch PO, Bhavnagar <trf.pogmbbvr@gmail.com>
To: "Capt. Mohit K Behl" <mbehl-dgs@gov.in>

Tue, Jun 29, 2021 at 6:37 PM
Sir,

The subject vessel is IV vessel and had drifted in strong current. It is clear of mangroves.

Vessel is planned for beaching at Alang in the next 1-2 weeks.

Best Regards:

Port Officer

Opp. Circuit House, A-1, A-2,
Waghavadi Road - Bhavnagar

(O) 0278 - 2561221 (F) 0278 - 2571221.

[Quoted text hidden]
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GUJARAT MARITIME BOARD )

. YEARS OF
CELEBRATING
THE MAHATMA

[Government of Gujarat]

Ship Recycling Yard,

Alang-Sosiya [Gujarat —INDIA]

An nexure | | | Phon_e.:[0278-235622] Fax:. [0278-235955]
e-mail: pogmbalang@gmail.com

No. PO/ Alang/ 153 & Dated: 01/09/2021

TO WHOM MAY IT MAY CONCERN

'THIS IS TO CERTIFY THAT VESSEL “D.V. DONA PAULA I1” IMO NO.

8606446, GRT/NRT: 286/86 M.T - LDT- 391.671 M.T., BEACHING
PERMISSION HAS ISSUED ON 23/07/2021 AND BEACHED AT
PLOT NO. 50 OF “M/s. HUSSAIN SHETH ISPAT (SHIP BREAKING)”
FOR BREAKING/SCRAPPING/ RE-CYCLING PURPOSE. CUTTING
PERMISSION HAS ISSUED ON DATE 05/08/2021 AND
COMPLETED ON DATE 25/Q8/2021. (AS PER APPLICATION)

A b

PORT OFFICER
SHIP RECYCLING YARD
ALANG
ISSUED TO :
M/s. HUSSAIN SHETH ISPAT (SHIP BREAKING)
PLOT NO. 50 |
ALANG/SOSIYA

~www.embports.org y
gmop g Ports GMB

v
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Annexure |V

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010

Phone : (079) 23222425

(079) 23232152

Fax : (079) 23232156

Website : www.gpcb.gov.in

By RPAD

Iy exercise of the power conferred undef sachon-25 of the Water (Prevention and Control af Peliation) Act-1974,
undar section-21 ol the Air {Prevention and Gontral of Pollution}-1581 and Autherization under rute 6(2) of the Hazardeus &
other Waste {Management and Transboundary Movement) Rules'2016 framed under the Environmental (Protection) Aot

1586.

and whereas Board hag received consolidated consent application Ynward Mo 149177 Dated 2112/2018 for the
Consolidated Gonsent and Authorization {CC & &Y of this Board under the provisions / rules of the afgresaid Acts. Consents
& Authorization are hereby granted 25 under:

TO;
WS HUSAIN SHETH ISPAT (SHIP BREAKING] (10-31113},
FLOT NO.50, SHIP REGYCLING YARD,

ALAMG-364140

TA-TALAJA, DIST- BHAVNAGAR.

1. Consent Order No. AWH-48344 Date of lasus: 11122018,

2. The cansents shall be valid up to S0M0aG2 for ship breaking ackivity.
3 CONDITIQNS UNDER WATER ACT 1674:-

31 The guantity of rage effuent from the ship breaking piol shal HiL.

32 The quantity of the domestic waste water {sewage) shall not exceed 2.000KL day.

33 Sewage shall be disposed of thiough Sepiic tankisea pit system.

4. CONDITIONS UNDER A{R ACT 1981:-

4 1 There shall be ng any flue ga3 emission & Process gas emission farm the ship breaking plat.

4.2 The conceniration of the lollowing substances in tha ambienl air wilhin the premises of the industry and at a distance

of 10 meters from the saurce (alher than the stackivant with height af more than 8 meter from Ihe ground levef} shall

not exceed the following kevels:
473 Ambient ar guatity within the pemises of tha industry shall conform b the Iollowsrng Siandands.
PARAMETER FERMISSIBLE LIMIT PERMISSIELE LIAT )
Annual 24 hrs, Average

Particutate matter-10 | PM ) a0 Microgram!hhe 100 Microgram /N
Particulate maiter-2.5{ PM 2} AN MicrogramMid? 60 Micragram Hh?
80s 50 Microgram/Nm3 BO Microgram [NWE

40 Microg ram/b? 80 Micragram (NN

Mo,
44 Unitshal pe provided with air poliulion contral systems like suction devises of water  Sprinklers.

£ Authorization under Hazandous and Other Wasts (Management and Transbourdary Movemert} Rules-2016

FORM 2 [Ses mwie &2}
FORM FOR GRANT OR RENEWAL OF AUTHORISATION BY STATE POLLUTION CONTRGL BOARD TG THE
OCCUPIERS, RECYCLERS, REPROCESSORS, REUSERS, USER AND OPERATORS OF DISPOSAL FACILITIES
6. Numhber of authorizabion: AWH-0B344 Data of issue: 311122018
7. Ralerence of application {No. and datg) 149177 24 12720138
M5 HUSAIN SHETH ISPAT {SHIP BREAKING } Is hereby granited an authorization basad on the Enclosed
signed Inspection report for generation, collection, reception, sterage, ransporl, reuse, recovery, Pre-processing, co-
processing, ullizafion, trealment, disposal or eny olher use of hazardous of other wasstes or both on the pré fmises
siuated at PLOT BO.50, SHIP RECYC LING YARD ALANG-364140, TA-TALAJA, DIST- BHAVNAGAR

Detalls of | Category  of Hazardous | Authorized mode of disposal or recycling or utlligation ar
Author|zatian Waste as per the Sthedules co-processing, £1c.
Sr. No. , 11 and M of thesé niles
1, 5.1 Cotlection, Shorage, Transportation, Cigposal by séling 1o
l registered ReprocesorsRecyclers. .
Pagc 1 of' 6
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z 131 Collection, Sterage, Transportation, Disposal at GMB T3DF
site, Alang.

3 3.4 Collection, Storage, Transportation, Disposal at GMB TSDF
sile, Alang,

4 1214 Collaction, Storage, Transparation, Disposal &t GME T5DF
sile, Alang.

5. 115.2 - Coliection, Sterage, Trensporation, Disposal at GMB TSDF
site, Alang.

B. Schedule-1Sr.No A7 Collection, Storage, Transportation, Disposal by seling to
registered Recyces/Re processers.

{1)
{2

{3

The Authorisation shal be valid for 3 period of 30/09/2023.

The aulhorization is subject o the conditions stated below and such other condifions as may be specified in the
rules from time to time under the Envirsnment (Protection) Act-1986

The applcant shall have to dispose generale Non Hazardous Wasls al TSOF site, GMB, Alangfncinerator.

3, Ganeral Condltions:

A,

&,

b

—_

Condittons under Hazardous and ather Wasles {METM) Rulas-2046
The Authorised persan shall comply with tha provisions of the Emvironment (Frotection) Act, 1956, and the les
mada thera under.
The Authorization or its renewal shall be produced for ingpection at the request of an officer Authorised by the
State Poliulion Conlrad Board.
The person Authorized shall nal rent, lend, sell, ransfer or otherwise transpart the hazardous and other wastes
except what is parmitted thraugh this authorisatien,
Any unauthorized change in personnel, equipment or warking eonditions as mentioned in the application by the
person authorised shall constilufe a breach of his authorsation.
The person authorised shall implement Emergency Respanse Procedure (ERP] for which this authorisation is
being granted considering all site specific possibla scenaros such as spillages, leakages, fire etc. and their
possible impacts and also camry out mock drill in this regerd at regular interval of Eme;
The persan autharised shall comply with the provisions oulined in the Central Pollubien Cantral Board guidelnes
on “Implementing Liabilities for Environmental Damages due ko Handling and Disposal of Hazardous Wasts and
Penalty" ’
It is the duty of the authorised person to take prior penmission of the State Pollution Control Board ko close: down
the facility. ’ .
The imported hazardous and olher wastes shall be fully insured for iransit as welt as for any accidental occurrence
and its clean-up operation.
The record of eansumption and Fate of the imported hazardous and other wastes shall be maintaine,
The hazardeus and other waste which gels generated during recycling or relise of FECOVEry OF pre-processing or
utilfzation of imported hazargous or other wastes shall be treated and disposed of as per specific conditions of
authorization. .
The impodter or sxparter shall bear the cost of imporl or export and mitigation of damages it any.
An application for the renswal of an authorisation shall be made s laid down under these Rules.
Any other conditins for compliance as per the Guidelines issued by the Ministry of Enviconmenl, Forest and
Climate Change or Central Pollution Control Board from time (o Gime.
Arnual return shall be fled by June 300 for the perod ensuring 31% March of the year,

Specific Co nditions
The authorised actual user of hazardous and other wasles shall maintain records of hazardous and other wastes
purchased in a passbook issued by the Slate Pollution Control Board Alang with the authonsabon.

Tt
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010

e e il Phone : (079) 23222425

(079) 23232152
‘G‘P!{ Fax . {079) 23232156

Website : www.gpch.gov.in

2. Handing over of the hazardeus and other wastes kn the authorised aclual user shall ba anly after making the antry
into the passhook of the actual veer, .

3. In case of rengwal of autharisafion, a self-certified compliance report in mspect of effiuent, emission standards and
the conditions specified in the authorization for hazardous and other wastes shall be submitted 1o SPCE.

4 The occupier of the facility shall comply Standasd operafing procedure! guidelines published by MoEF&CC or
CRCE or GPCE form time to time.

. Unitshall comply provisions of E-Waste Management Rules-2016.

6. The disposal of Hazardous Waste shall be camied out a3 per the waste Management hierarchy.

5. TERMS AND CONDITIGNS OF AUTHORISATION:

10. After intimating Expected Time of Amival (ETA} as per Annexure-| of the Code, the ship owmer or regycler shall sebmit
the following informationt documents 3 weeks before the expected arival of the ship for recycling for a desk review by
GPC at concem Regional Cffice for ebtaining permission for the ship to enter the port.

Delzils of ship, which inclxde- .

a]  Nama of the Ship

B  Intemational Marilime Drganization (MO} dentification No,

o] MO mgistered owner identification nu miwsr

d}  Flaug of the country

2} Cal Sign

f)  Mame of the Master of the Ship and his nationality

g] List ol the crew

k) Grass Registered Tonnage (GRTIMet Registersd Tonnaga {NRTyLighlDisplacamant Tonnage [LOT) of the ship
with supporting documents .

i} Por dearance from Ihe last per of catl

ji  Copy of IMC registered nwner identification number

K} Copy of IMO Ragistration of Ship

Il Proof of cemership details ks name, address, contact number, a-mail address af the evmer of the vessal &nd
master of vessal, :

m) Certified trve copy of 'Certificata of Registry in his favour cerifying that the ship has 20 ragistered mortgage
and is free kom maritime lien and encumbrances from the ‘Registrar of Ships' only and not fom any agent, with
e-mail identity of the Registrar of Ships. Such certified trua copy of the cedificate of registry should not be older
than 7 days

n)  Copy of Memorandum of Agreement with Ship Recycles. ’ .

11. Map showing layout of the plot inchuding existing Facilities and also the proposed ones,

A. Minimum facilities {o be created immediately ara-

a. Hazardous! Non-Hazardous Waste Storage Facility

b. Ashestos Handling and Removal Facility as par TEC Report

& LPG Cylinder Storage Facility a5 per Explasive Act

d. Sanilation/ Orinkfng Water Faciity! Washing Facility

e Workers Changer Room

f. First Afd Farility

5. Firg Fighting Facility :
Some of the facilties ke Asbestos Removal, Bilge Treatmen ete. shall be developed and utiized as eommon
facilibes amongst grolp of the Ship recyclers on mulually agreeabde conditions. This may be reporied to
Goncemed authonties.

12 The various details of the plot including its size and the number and typa of ships it can accommodate at a lime in
terms af LOT a3 parvarous laws in Brce.,

13. Delails about Allacation of various esoumes at a time, caonsidering the masimum number of beached ships on a plat.
Tie resources would include Labaur, Machinery, Equipments, PPE's, fire Fohting and emergency response system
inciuding BieCHl Spill Combat System ste.

14. The details about implementation of various Nabonal regulatisns! laws including-

Pagc 3 of 6
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18.

17.

18.

13.
20,

i3

24,

24,

26

CR2Z, 1991 & its subsequent amandments
Factories Act, 1948
Minimum Wages Act, 1548
Other relevant fabour laws
Felevant Enviranment laws
i GMB Requigtions
Annual Scheduls for training to workers would be chatked out depending upon the number and type of Skiled, semi
skifled and unskilled iabourers, an ennyal fraining program giving a brief about the training Module and number of ays
for raining st be mentioned. This can bein & tabulated form, '
ldentifying emergencies together with the roles to be played by each individual, at different levels in te plot. This must
ha precisely woked oul in detail It should alse lead to generation of reports. Use of Case Shudies in emergency must
be emphagized upon.
The Response Plan incuding the one for fie fyhting and other disasters! accidents must address all the possible
exigencies. Regular mock drlls must be conducted in consuttation with autherities’ viz.GME, DISH, Labour Depariment,
GPCE &tc.
Manitoring of the ship recyeling operations must also be done by plot holders themselves and a time Labke regarding
the same must he submitted. The monitaring to ba camied out by the plat holders must lead to generstion of reports
which can be verified by various agenciasiauthoribes at te time of inspaction by thase agenciss/authorities.
The detalls of Environment Management System as regards bo waste water discharge; air emissions, hazardous waste
material and disposal including that of PCRs and Asbestos and Ashesios containing material must be alse given,
Managerent system melated to human health incluging that of warkers safely issuss and about accidents thal causes
or is likely o causs damage to workers safsly human heatth and anvionment mus! also be mentioned.
You shall also comply with the fodlowing conditions for the remeval and disposal of Hazandous wastes.
The remaval of asbesins dust and fibbers and ils hand ling should be done in a wet condition
On shore remaval of asbestos should be done in enclosures maintained under negative pressure with flters for out
gaing air and waste water. The applicable B1S specification shaukd be adhersd [o in respect of such enclosures,
For ships of “Special concerns where asbesinsas! ACM, quantifes are the  special concems, ashestos! ACM
remaval on Board should be dene in enclosures maintained undar negative pragsure with amangement for filtration
of aut going air and waste walsr, For other ships, the practice of wat removal of asbestos on board ray be adequate
with Ihs use of appropriate PPES
The asbestos and broken pieces of ACMs sheets / panels thus removed shauld be packed in lsak proaf synthefic
packels and disposed of at TSDF, Alang where the packebs should be solidified by mixing with cement. Recevered
+ and usable ACMs sheets/paneis may be sold for reuse a5 parmittad by |aw,
- PPEs like masks undsr positive pressure {or masks of respirators mesting BIS spacificabion for ssbesios handling}
- should be provided 4o 2!l workers engaged in ashastos removal, -

The scheme for removing asbestos, and ACMs on board, and on sharp, shall be specifically provided, The plan shall
include aangements for remaval, handling treatment and disposal. Location having asbestos/ACMs shafl be
maked befors commencing of premizes and plants using Asbestos Fibres. Those ships having asbestns
quantificabion more than 100MT should go for negative pressure champbe technique.

Asbastos fibber conceniration should be monitored reqularly,

Asbestos fibber concentralion in ambient air both at plot and ship should be monitored requiary and data so obtained
during dismantting of each ship should be submited to Gujarat Polubion Contrel Board.

tilge waler shall be trestedin ETP. A commen facility for such purpose may be developed by the association, GMB,
group of plul holders ar.any other gency. Til that time the unit shall send their bilge water b nearhy CETF through
tankers, '

The Ballasl water is réquited to be exchanged at high seas ta avoid entry of foreign organisms in 1o the oozl
erndronment.  The left-out sediments may be disposed of at a raceplion facility at the yard set up by the GMB o
authonzed agencies or cosl —fecovery basis.: .~

Gl sedimenl removal practices should be modsrmizag to avoid workers gelting axposed | unhygienic environment.
The yirds'should use mobile tank cieaning systems ko clean the tank surfaces by adopting modem methods in which
detsrgents afd high pressurs jets are ussd,

pAac o
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

n.

2B.

3z
.

g)

b}

€}

d}
. e]

M,

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(079) 23232152

Fax : (079) 23232156

Website | www.gpch.gov.in

Due to the possibility of residual keaching and risk to marine organism, 2 means for collection of paint chips from the
hull falling on the beach shall be explored by the ship recyeler to avoid their getting camied inlo the sea. Al eallected
paint chips should be sent te TSDF for slabilization, solidification and disposal,
Towic: paints of coatings should be removed up to a distance of 10 om from the cutting ling of the: plates. if removal iz
nol possible or feasible, cutting may be done provided thal the operaiors e squipped with fespiratory protective
equipments such as airlines respirators. In case of suface Wasting imulving high pressure equipment, penodic
checking of pessure equipmentsitools shoul be done. Abrasive Mast material should be disposed of in TSDF at
Afang. Alternatively, mechamcal remcival may ba practiced using power 100l hul in no case the themal tools can be
used.

The remains frem pieces of cables, from which the Copper, Aluminium et have been or is to be removed, have to be

disposed of at TSDF. The plot holder will ba respensible for disposal of such remains containing PCBs sven while

selling the cable to traders.

A scientific waste accounting systemn should ba maintained by the ship recycler and the wastes should be sakd or

disposed of through 2 manifest system in accordance with hazardous (Managernent & Handling) Rules 1885 as

amendad in 2003 & 2008.

The permissible sxposure limit for fibber depending upon the fype of ashestas unit shall comply with the emission

standard for asbestos in work environment which shall be as fallows -

Asbaskos Fibber — 1 Fibber” C.C of Air far chrysotile
0.5 fibker /C.C of Air for amosite
0.2 fibber .G of Air for crocidalile

Tha Commitier of Tachnical expert's report must be followed in letter and spirit.
The Ship recyclar ghall ensure that:-.
A board displaying important precautions [do's and don'ts) ta be followed during ship recyeling  activity is installed at
prominent places on the plot and that such display is made in English and vemacular languagels] a3 understood
by the workers employed on such plot.
Al the equipments on the plot such as crane, which, chain rope and shackles, gensrator set and any other
safety equipments &3 may be prescribed from dme ko tme, shall be insafled and maintzined in accordanse with the
provisions ofthe factones Act 1948 and Rules mada thers - under and any alher relevant Acts and Rules,
An axplosive gas detector, a mulli gas monitor including hydrogen sulphide (H23) gas menitor and an oxygen
perentags analyzer are available in the plot in working condition.
Proper lighting amangement is made on the yard.
Every SRF should have a detailed emsmency plan. The smergency pfan should be rehearsed once in § months.,
Further, an off-site emargency plant for the whale district shoukd be prepared and rehearsed once in a year.
Environmental Compliance

Ship Recydlers shall siictly ensura the Ervirgomental  Compliance as per e requirements under the Water & Afr Act,
Hazardous  Wastes [Management , Handling and Tmng-boundary Movement) Rule 2008, Environmental Impact
Assezsment and Coaslal Regulation Zane nolifications, Tha fllowing shall atss be ensured:-

a)
b}
¢]

d)

Plot holder shall ba kept phot neat and claan and qoed housekeeping must be carred out afi tha tima.

Fiot holder musl creats temperary strage area far separate Haz. Waske categorious.

Fiot hokler must provide for handling Asbestos Containing Materials (ACM) and Asbestos Wastes with specialty
dasigned Negative Pressure Chambers with trained labours or avail common mobile faclity for such removal. The
gconcenlration of Asbestos fiber in the work zone while recychng of the ships shall be complied with the preseribed
narms i.e. less than 0.1 fibre per cubie centimetre for Blue and Brown Asbestos and legs than | fbre per Cubic
Centimelrs a5 per OSHA standards. Altematively, the plol holders must avail the Commaon Asbestos Handling System
as approved by DG, FASL | and SPCBs.

Flot holder must-maintain registers with calculation of for each kind of wastes generated. Accordingly the ship
recyclers rust maintain ship-wise register for all waste calegories.

Seler and Cash buysr) ship Racyclers shall implement a local oi spill contingency plan to combal — any gil spil
eventuality from the anchoring point ug to the ship eoycling plots. 4l spll eontingency plan should be appmwd by
Indian Cgast Guard.

Page S of 6
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f)  Ship Recyciers shall enhance their support bo oulatony authenities for environmental monitoring done From time i
time inchudiing praviding manpawer, equipments, vessels and financial support , if any , required.
a. Applicant shall strictly ohey with the conditions mentiored In RFMP as well as the Skip Recycling Code-
2013,

For and an behalf of

Guarat Pullu@trj%

{Chirag Bhimanl}
Unit Head

NO: GPCB! CCAIBHV-567D-21113f Date:
ISSUED TO:

M/S HUSAIN SHETH ISPAT (SHIP BREAKING] iD-31113),

FLOT NO.50, SHIP RECYCLING YARD,

ALANG-36414D,

TA-TALAJA, DIST- BHAVNAGAR
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INVENTORY OF POTENTIALLY HAZARDOUS MATERIALS ON BOARD
(Version August 2001)

Name of Vessel |2V denn favtA | GT Date of Inventory | 14121302}
IMO Number Lot Rt DWT Date of Delivery Jia L 031202 |
Date of Build 4 LDT [391-67) M7] Received by

On behalf of

This form is intended for completion by the shipowner and/or his authorised representatives, including
the master, on the vessel's last voyage prior to being broken up. It provides an estimate of all known
potentially hazardous or contaminating materials and substances which are thought to be on board the
vessel, or inherent in its structure, or as an integral part of its machinery and/or equipment, at the point of
sale. It should be handed over, together with any relevant attachments, by the shipowner or his
representative to the purchaser or his representative on delivery of the vessel for breaking. The
document may be supplemented, as appropriate, with more detailed information in respect of any of the
categories included in this document. It is provided as guidance to the shipbreaking organisation and his
workforce and should not be regarded as a formal statement of precise quantities. It has no contractual
force. ‘

Information on potentially hazardous materials inherent in the ship's structure or its machinery and
gquipment, such as items listed in part 1 of the inventory, are likely to be supplied by the operating
department ashore. However, information such as that related to residues (part 2 of the inventory) of
consumables (part 3) cannot be completed until near the end of a vessel's final voyage.

This form has been developed by and is recommended for use by the following organisations:

Baltic and International Maritime Council (BIMCO)

International Association of Dry Cargo Shipowners (INTERCARGO)
International Association of Independent Tanker Owners (INTERTANKO)
International Chamber of Shipping (ICS)

International Tanker Owners Pollution Federation (ITOPF)

International Transport Workers' Federation (ITF)

0il Companies’ International Marine Forum (OCIMF)

with the assistance of the European Community Shipowners’ Associations (ECSA)

WHILST EVERY CARE HAS BEEN TAKEN TO ENSURE THAT THE INFORMATION PROVIDED IN THIS
INVENTORY IS ACCURATE, UP-TO-DATE AND COMPLETE, NEITHER THE SHIPOWNER NOR ANY OF HIS
REPRESENTATIVES ACCEPT ANY LIABILITY FOR ANY ERRORS OR OMISSIONS IN THE INVENTORY OR
FOR ANY ACTS OR OMISSIONS OF ANY PERSON IN THE HANDLING, REMOVAL OR DISPOSAL OF THESE
SUBSTANCES, WHETHER DONE IN RELIANCE ON THE INFORMATION IN THIS INVENTORY OR
OTHERWISE. IT REMAINS THE RESPONSIBILITY OF EACH EMPLOYER TO PROVIDE APPROPRIATE
TRAINING, GUIDANCE AND PERSONAL PROTECTIVE EQUIPMENT TO ITS EMPLOYEES TO ENSURE THE
IDENTIFICATION, LOCATION, HANDLING AND DISPOSAL OF ALL MATERIALS ON BOARD THE VESSEL OR
INHERENT IN ITS STRUCTURE, EQUIPMENT OR MACHINERY.

IT IS STRESSED THAT THE INFORMATION PROVIDED IN THIS INVENTORY IS NOT A CONTRACTUAL

STATEMENT OF PRECISE QUANTITIES OF RESIDUES AND MATERIALS ON BOARD. THE QUANTITIES
GIVEN ARE ESTIMATES ONLY AND NO GUARANTEE OF THEIR ACCURACY IS EITHER GIVEN OR IMPLIED.

TUG SOMNATH-2

e ¥

MASTER | OWNER
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PART 1 POTENTIALLY DANGEROUS MATERIALS IN THE SHIP'S STRUCTURE AND EQUIPMENT

1A, Asbestos {Note: All ashestos containing materials (ACMs) or presumed asbestos

containing materials (PACMs) should be prominently labelled as such).

Type of Asbestos Materials Location Appro_ximate
(Board, Pipe lagging, Contained) Quantity

Engine Room/Machinery Rooms 2o W2

Steam supply piping and hangers (General) .

Steam exhaust piping and hangers (General) ~

Relief & safety valves (General)

Miscellaneous piping outer covering and hangers (General)

“ HP Turbine Insulation (General)

Water pipes and hangers {General) : G
e
1}

Boiler drums & casings (General) Vi

Heaters, Tanks etc. (General)

Other (General)

Specific Machinery Locations e.g. Pump Room, Boiler Room

Accommodation

Sanitary & Commissary spaces (General)

Interior decks — including underlay (General)

Steam & exhaust pipes (General)

Refrigeration pipes (General)

Air conditioning ducts (General)

Cable transits (General)

External bulkheads (General)

Internal bulkheads(General)

External deckheads (General)

nternal deckheads (General)

Decks adjoining machinery spaces (General)

Specific accommodation locations

Deck

Steam supply piping (General)

Exhaust piping (General)

Tank cleaning piping (General)

Stripping pump (General)

QOther (General)

Specific deck locations

—
-
e
o
=5
——
S
e
——
Other (General) i
——
—
.
S
“\.
N
R

Machinery

Brake linings

Caution!! Asbestos containing material (ACM) may be found underneath materials that do not contain
asbestos.

1B. Paint (on vessel's structure) - Additives
Additive (Lead, Tin, Cadmium, Organotins (TBTs), Location
Arsenic, Zinc, Chromium, Strontium, Other)
\
| N
\ \
\\

|

TUG ao“NATH-z
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1C. Plastic Materials

Type

Location

Approximate Quantity

1D. Materials containin

g PCBs, PCTs, PBBs at levels of 50mg / kg or more

Material

Location

Approximate Quantit

3

{

[
{

N

1E. Gases sealed in ship’s equipment or machinery

Type

Location

Approximate Quantit

Refrigerants (R12/R22)

HALON

coz

Acetylene

Propane

Butane

Oxygen

Other (Specify)

1F. Chemicals in ship’s equipment or machinery

Type

Location

Approximate Quantit

Anti-seize Compounds

Engine Additives

Antifreeze Fluids

Kerosene

White Spirit

Boiler/Water Treatment

De-oniser Regenerating

Evaporator Desing and
Descaling Acids

Paint/Rust Stabilisers

5
/
/
/

Solvents/Thinners

L1 ]

Chemical Refrigerants

/
/

Battery Electrolyte

!

Hotel Service Cleaners

Other (Specify)

1G. Other Substances inherent in ship’s machinery, equipment or fittings

Type

Location

Approximate Quantity

Lubricating Qil

Hydraulic Qil

f

Lead Acid Batteries

Alcehol

Methylated Spirits

Epoxy Resins

Mercury

Radioactive Materials

Other (Specify)

Part 1. completed by

Position

Signature

On behalf of (Company)

TUG SOMNATH-2
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PART 2 OPERATIONALLY GENERATED WASTES
2A. Dry Tank Residues
Description of Residues Location Approximate Quantit
A
\
|
| 1
\ \ \
\.
2B. Bulk (non-oily) waste
Type Location Approximate Quantit:
Ballasl Water i
Raw Sewage | {
Treated Sewage \ i
Garbage (inc. plastics) . | o O K
Debris
Galley Wastes
Other (Specify) N
N
2C. Oily Waste/Qily Residues
Type Location Approximate Quantity
Cargo Residues
Tank Scale
Bunkers: Fuel Oil s .

Diesel Qil S —

Gas Qil — — . |
Lubricating Qil = - = ——— 136\
Grease e —_— 2]
Hydrato-Oil L) v ool O] Do A%
Waste Qil (Sludge) i s
Qily Water e —_—
Qily/Contaminated Sludge — T
Oily/Contaminated Rags s RO VLS
Other (Specify) e
Part 2. completed by Position
Signature On behalf of (Company)

TUG SOMNATH

MASTER! OWNER
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PART 3 Stores
3A. Gases in store

Type

No. and size
of Cylinders

Location

Approximate Quantity

Refrigerants (R12/R22)

HALON

co2

Acetylene

Propane

Butane

T S

Oxygen

Other (Specify)

- m

3B. Chemicals in store

Type

Location

Approximate Quantity

Anti-seize Compounds

Engine Additives

Antifreeze Fluids

Kerosene

White Spirit

Boiler/\Water Treatment

De-ioniser Regenerating

I E—

Evaporator Dosing and
Descaling Acids

Paint/Rust Stabilisers

Solvents/Thinners

/—’d

Refrigerants

Battery Electrolyte

Hotel Service Cleaners

Other (Specify)

3C. Other Packaged items in store

Type

Location

Lubricating Oil

Approximate Quantity
[

Hydraulic Qil

{

Lead Acid Batteries

CLERLAE

Medicines

Insecticide Sprays

Alcohol

Methylated Spirits

Epoxy Resins

Paint

Fire fignting clothing.
equipment (e.g. blankets)

Other (Specify)

Part 3 completed by

Position

Signature

On behalf of {Company)

WHILST EVERY CARE HAS BEEN TAKEN T
ACCURATE, UP-TO-DATE AND COMPLETE,
ANY LIABILITY FOR ANY ERRORS OR OMISSIONS |
PERSON IN THE HANDLING, REMO
INFORMATION IN THIS INVENTORY
PROVIDE APPROPRIATE TRAININ
ENSURE THE IDENTIFICATION, LO
INHERENT IN ITS STRUCTURE, EQUIPMENT OR MACHINERY.

IT IS STRESSED THAT THE INFORMATION PROVIDED IN THIS |
PRECISE QUANTITIES OF RESIDUE
AND NO GUARANTEE OF THEIR AC

0 ENSURE THAT THE INFORMA
NEITHER THE SHIPOWNER NO
N THE INVENTORY OR

CATION, HANDLING AND DISPOSAL

S AND MATERIALS ON BOA

TION PROVIDED IN THIS INVENTORY IS

R ANY OF HIS REPRESENTATIVES ACCEPT
FOR ANY ACTS OR OMISSIONS OF ANY

VAL OR DISPOSAL OF THESE SUBSTANCES, WHETHER DONE IN RELIANCE ON THE
OR OTHERWISE. IT REMAINS THE RESP
G, GUIDANCE AND PERSONAL PROTECTIVE EQUIPMENT TO ITS EMPLOYEES TO

OF ALL MATERIALS ON BOARD THE VESSEL OR

ONSIBILITY OF EACH EMPLOYER TO

NVENTORY IS NOT A CONTRACTUAL STATEMENT OF
RD. THE QUANTITIES GIVEN ARE ESTIMATES ONLY
CURACY IS EITHER GIVEN OR IMPLIED.
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= ”{%;_i}e fmmﬁfeé by Ta be forwarded by the oce ot to me S;i&ie i’uﬁnﬁoa Control Board or

ac w*dmg o apphcabie aﬁzsami gw«eﬁmeﬁt reguimm _____
2.1 hereby declare that we have obtained membership of wnmmn fscxiz:y / carrzed out agreement with actual user for

disposal/ actual use of hazafdoﬁs "wasté

%: _cagﬁﬁ 8. V{%;?iﬁ%. Date: ﬁ/ﬁ i
Dist. Bhavnagar (Gui) -

i awisﬁigm;w? of Reeei;ﬁ Mwasfe

: ey % v”r‘ s 3 Z
- mi‘ggg‘ag%maﬁmé ?g LL

Authorised Signatory

Print by 31113 @ 09/08/2021 02:18:49 PM 1(Through XGN} i



GPCB
Typewritten text
Annexure VI


‘Gmb Alang - T.S.D.F [15989]

i&fﬂ&@ﬁﬁ

[Wasta Tntonded |CandFi Trelmigty = = [t [consstancy JSob

440 alang@luthraindia.com

Loose Waste [0.650

Remarks 1DV mmmum;z 85

Sender’s D&cﬁa ition © - -

1 Ihereby declare that contents af the ccnszgnment are fuiiy and acizzirai:e das '_be& ahmfe by proper shipping name
and are categorized , packed, marked , and labeled ;andare all in aii respects in proper condition for transport by road
according to applicable national government mguiat:ﬁns

2. 1 hereby declare that we have obtained membership of common facihty f gam&ﬁ out agreement with actual user for
disposal/ actu&i LlSsE‘: Gf Zﬁazazd@us waste, : =

&?ﬁéﬁﬁ@é

Signature:

?a? : iéagm% '%zwsm .._
iﬁimﬂmmw Pk é,,a,a:%, {

Uil

= .aﬁm:ﬁm Signatory

Printby 31113 @ 18/08/2021 11:37:01 AM 1 (Through XGN)



, Alang - T.S.D.F [15989]

Sender ﬁam

Address : e
Contact Details '9825?68’23 - : G#scﬁmmm - |Lat:21.2350 Long :72.1000

Comimon HWIF

Facility Details_ L EEEEEmEE
mwmas 93?%2?3446 a%ang@%uﬁmmam jt‘;?s-cawding_m*

[oostsoss
_|BANESANG MORI

Driver nama

Vehicle Depart. |02/08/2021 11:35AM ber of &
Remarks "wmmzﬁ-s; {szfsmm = "::'a:";é'?ié'éfws;_.__ o

Sender’s Declaratifm L
1. 1 hereby declare that contents of the consignment are fully and accurate described above by proper shipping name

and are categorized , packed, marked , and labeled , and are all in all resp&ets in proper condition for i:ransport by road

according to applicable national government mgufaﬁﬁﬁs
2. | hereby declare that we have obiained membership of common faclhtyf cameﬁ out sgreement with acteal user for

disposal/ actual use of hazardous waste.

4 a;@mg; - Pater . : Signature:
' 2%

ok ewledgvement of Rwe;;:t of waste
\ Date: %

&ﬁ%

- 23 ritgEise it iec a 13347
Stamp: - i e

 Print by 31113 @ 02/08/2021 11:28:30 AM 1( Through XGN)




- jHusain Sheth Ispat{Ship &rﬂkmu} [31113]

| 16/08/2021
To be forwarded by To be forwarded by the occupier to the State Pollution Control Board or

Others-1~5~510~Contaminated Sand

Address {Ship Recydling Yard,- Taluka :TAL Distict:BHV Pin no:364140 : :

Contact Details {9825708123 GPS Coordinates  {Lat:21.2300 Long :72.1000
= Fl S

Stata Gujarat Type of Facility Common HWIF

Facility Details {Gmb Alang - 7.5.D.F [15989]

Contact Details 19375273440 alang@luthraindia.com [GPS Coordinates  jLat:21.4100 Long:72.1600

incineration

19033805052

according to applicable national government regulations.

disposal/ actual use of hazardous waste.

16/08/2021 2:45PM Loose Waste Foso
Remarks 0.V DONAPAULA-TT No of bags 5
Sender’s Declaration : :

1. I hereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled , and are all in all respects in proper condition for transport by road

2.1 hereby declare that we have obtained membership of common facility / / carried out agreement with actual user for

Nassaien & botin jspptdBaip Breaking) Pate: Sasstiie:
Plot No. 5?0, S.B,Y ALANG A
agar (Guj.) [C'Wﬁ{] ‘q
igwledgement of Receipt of waste
BDate; & Signatur
16 AUG D 1
1 oo 06 of Receipt of Hazardous waste
For, Guj e Protection &
or, Gljarat =: 3"‘ {0t ~ {— - \
Infrastructire vt L3, {UnitAlang) * © 211D "f?s ;!!,
Stamp: Date: Sign#fare:
j )
Authorised Signatery

Print by 31113 @ 16/08/2021 02:47.03 PM 1{ Through XGN )



One Ten Impex [39061]
( Hazardous Waste Manifest )

{Copy 1

To be forwarded by To be forwarded by the occupier to the State Pollution Control Board or
Committee.

e - spat(Ship Breaking) [31113]

Address Shsp Recycling Yard,- Taluka :TAL Distict:BHV Pin no:364140

Contact Details {9825708123
dhusseinsheth@yahoo,co.in

Facility Details |One Ten Impex [39061]
Contact Details |9825568114 iGPSCoordinatzs ia.at 21, mamg 72.0600

Address TRAPA] - ALANG ROAD,, - Taluka :TAL Distict:BHV Pin no:364150

Waste Intended |Recycling Total Qty 0.200MT Consistency |liquid
for : . :
Name ~[GOVANT TRANSPORT Tcontact Details 19824458024 govani t@gmail.com

MOTI TALAV .BHAVNAGAR District :Bhavnagar Taluka :Bhavnagar

Vehicle Depart. |31/07/2021 5:25PM
Remarks SHIP NAME-DV DONA PAULA 11
Sender’s Declaration :

1. I hereby declare that contents of tie consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled , and are all in all respects in proper condition for transport by road
according to applicable national govemmem regulations. :

2. I hereby declare that we have obtained membership of common fac:hty / carried out agreement with actual user for
d;spcsab’ actual use of hazarf}ous waste, -

2 oft sp (Shp Brking
H ‘g%;% &q;’:.. Date: 31,0’}}5‘21

ﬁ&ﬁ“* Bh: tﬂ‘ﬂug* s 4G

Transporter’s Aeimowiedgement of Receipt of waste
Stamp: Date:

Receiver’s Certification of Receipt of Hazardous waste

in Principal Approva! Details :Accepted - 31/07/2021 SSBPM Remarks

Print by 31113 @ 31/07/2021 05:59:59 PM - 1(Through XGN) - B E

g



Gmb Alang - T.S.D.F [15989]

= B

S e

13/08/2

To be forwarded by To be forwarded by the occupier to the State Pollution Contreol Board or
Committee.

n Sheth Ispat(Ship Breaking) [31113]

Address IShip Recydling Yard,- Taluka ;AL Distict:BHV Pin no:364140

19825708123 GPS Coordinates
. _

e Tcommon HWIF
Facility Details {Gmb Alang - 7.5.D.F [15983] =taay
Contact Details 19375273440  alang@luthraindia.com lsps Coordinates  jLat:21.4100 Long:72.1600

Gujarat Maritime Board, Alang ,MANAR Taluka :TAL Distict:BHV Pin no:364140

Vehicle Depart. : : Loose Waste {0.030

Remarks D.V DONAPAULA-IT No of bags 3
Sender’s Declaration :

1. I hereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled , and are all in all respects in proper condition 1or transport by road
according to applicable national government regulations. e

2.1 hereby declare that we have obtained membership of common facility / carried out agreement with actual user for
disposal/ actual use of hazardous waste. '

Nmm 4#0ek§ikip Breaking) Date: ' Signature:
lot No. 50, 5.B.Y. ALANG
Dist. Bnagaf {Guj.) (& -%—¢} _g’

ety askpowledgement of Receipt of waste
5 SAY Date: ;b

13 06 W0

| fion of Receipt of Hazardous waste <
— = ~
For, Gujarat Enviro Protection & it J AUD m N
inSmasipiciure Pvi. Lid. (Unit-Alang) == e

puthorised Signatory

Print by 31113 @ 13/08/2021 11:20:28 AM 1 ( Through XGN) |



: Husalship Breaking) [31113]

Address Ship Recycimg Yard,- Taluka TAL Distict:BHV Pin no:364140

Contact Detalls |0825708123 B GPS Coordinates Lat :21.2300 Long :72.1000
Gujarat Type of Facility HWIF
Gmb Alang - T.5.D.F [15989]
9375273440 alang@luthraindia.com | GPS Coordinates {Lat 121.4100 Long:72.1600

Gujarat Maritime Board, Alang ,

MANAR Taluka :TAL Distict:BHV Pin n0:364146

Others-1~5~S11~Paint chips/

Incineration

Vehicle Depart. |13/08/2021 10:40AM

Remarks D.V DONAPAULA-IT

Sender’s Declaration :

according to applicable national gavernment T
2. | hereby declare that we have obtained mem
disposal/ actual use of hazardous waste.

Pias No. 50, S.B.Y TALANG
Bhavnagar {Gni)

1. I hereby declare that contents of the consignment are ful
and are categorized , packed, marked , and labeled , and are.
egulatlons

ly and accurate described above by proper shipping name
all in all respects in proper condition for transport by road

bership of common facility / carried out agreement with actual user for

Date: Signature:

{3-%-«]

13

knowledgement of Receipt of waste

AUG m

cntnm of Receipt of Hazardous waste

%

" :
For, Gujarat Enviro Protection & i

,

106 W1

ure Pvt, Lid. {Unit-Alang)

St ffasnuct S v &
~ Authorised Signatory

Print by 31113 @ 13/08/2021 10:36:26 AM 1{ Through XGN ) i



- Gmb Alang - T.S.D.F [15989]

Committee.

~[Husain Sheth Tspat(Ship Breaking) [31113]

To be forwarded by To be forwarded by the occupier to the State Pollution Control Board or

Address _Sh:pﬁwdwg‘(w *rahzsea T&msﬁamwﬁnm%aa'
i e :
9825708123 GPS

Facility Details | Gmb Alang - T.5.0.F [15989]

Contact Details [937527334¢ aiang@hlﬁ‘iramdia com lGPS Coordinates

Vehicle Depart. 12/08/2021 10:304M Number of Drums

Loose Washe 0.035

Remarks D.V DONAPAULA-TI

4

Sender’s Declaration :

according to applicable pational government regulations,

disposal/ actual use of hazardous waste.

1. I hereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled , and are all in all respects in proper condition for transport by road

2. | hereby declare that we have obtained membership of cﬁmﬁ’;m} faczkty / carried out agreement with actual user for

Musseim8hetinis pésiSlip Sreaking) Date: Signature:
Plot No. 50, 5 B.Y. ALANG :
Dist. Bhaupagar (Guj.) [2 % < ﬂ'

knowledgement of Receipt of waste

1 uw’ﬁ"m

Stion of Receipt of Hazardous waste

i WN

T
B

B nviro Protection & 11

a 4 o
: td. {Unit-Alang)
mr.%%t:mcture Pyt Lid. { =

Si re;

Authorisad Signatory

Print by 31113 @ 12/08/2021 10:29:44 AM 1 ( Through XGN)

o

O



Gmb Alang - T.S.D.F [15989]

To be forwarded by To be forwarded by the occmpiek to the State Pollution Control Board or
Committee.

Sender Name Husain Sheth Ispat{Ship Breaking) [31113]

Address Ship Recycling Yard,- Taluka :TAL Distict:BHV Pin no:364140

tat :21.2300 Long :72. 1600

1t :21.4100 Long:72.1600

Sender’s Bﬂ:!araﬂon
1. I hereby declare that contents of the consignment are fully and accurate described above by proper shipping name

and are categorized , packed, marked , and labeled andareaﬂmaﬂrwp&tsmpmrcondmonfor transport by road
accordmg 0 apphc&b}e national government reguiauons

dlsposai/ actual use of hazardous waste.

| Hussain Sheth tspat (Ship Breaking) 0?’/&%72/
Namppadnts o BsBi¥er ALANG, e
_Dist. Bhavnagar (Gui.)

cnowledgement of Receipt of waste
Daie: nature:

- g AU W

Signature:

* Authorised Signatory

Print by 31113 @ 00/08/2021 02:36:41 PM .  1(Through XGN) _ i



" THusain mmﬁm 3 [31113]

Ship Recycling Yard,- Ta&ﬁca TAL D@stmz “BHV Pin w%ﬁrm}

9825708123
|dhusseinsheth@yah00,.c0.4n

TSDF

_iFacility Details Gmb Alang - '{;S D.F [15989]

Contact Detalls |9375273440 alang@luthraindia.com | GPS Cox Lat 121,4100 t.,cmg:?Z 1600

Address Guiarat Maritime Board, Alang ,MANAR Taluka TAL Dtsﬁct.mi\i'?in no: 364149

Waste Detaile | Others-1~S~Si~Insulation waste

IVehicle Depart. |02/08/2021 10:05AM

- [Remaris [DNDOWPAUAGARBAGH ——— edwp b

Sender’s Declaration : : &

1. | hereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled and are all in all respects in proper ; condition for transport by road
according to applicable national government regulanons

2. | hereby declare that we have obtained membership of common fac:hty / carned out agreement with actual user for
disposal/ actual use of hazardous waste.

Ship Breaking}

Date: Signature:

R -% il -

Em %ém* A aﬂﬁ)

For, Gliirﬁ’at

whsaprucie P ?ﬁ Lid. A

Sigriagure:

%uthoﬂged gignatory

Print by 31113 @ 02/08/2021 10:03:52 AM 1 ( Through XGN) 00 E



Gmb Alang - T.S.D.F [15989]

To be forwarded by To be fomarded by the occu;aier to the State Pollution Control Board or
Commxttee, -

Sender Name Htsain shu& Ispat(alp Breaking) [31113]
Address Ship Recydling Yard, Taluka :TAL Distict:BHV Pin no:364140

Contact Details |9825708123 GPS Coordinates Lat :21.2300 Long :72.1000
dhusseinsheth@yahoo.co.in

State Gujarat h = Type of Facility ST HWIF

Facllity Details  {Gmb Alang - 7.5.D.F [15989] _ =
Contact Details (9375273440 alang@luthraindia.con  |GPS Coordinates |Lat :21.4100 Long:72.1600
Address Gujarat Maritime Board, Alang ,MANAR Taluka :TAL Distict:BHV Pin no:364140

_ ails I~2'1~21.1~p_r: Wastes, Residues and sludges
Waste Intended |Incineration Total Gty 0.020MT Consistency |Solid

Name GEPIL : Contact Detalls 9375273440 alang@luthraindia.com

9033805052

Vehicle Depart. ]02/08/2021 10: Loose Waste ]0.020
Remarks D.v DONAPAULA-|[(OILY RAGS) __ [Noofbags 2
Sender’s Declaration : :

1. I hereby declare that contents of the consignment are fuliy and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled , and are all in all respects in proper condition for transport by road
according to applicable national government regulanons

2. I hereby declare that we have obtained membership of common facility / carried out agreement with actual user for
disposal/ actual use of hazardous waste.

Name and stamp of sender: . Date: Signature:

eth fspat (S aking)
o R

dgement of Receipt of waste
Date:

Authorisad Signatory

Print by 31113 @ 02/08/2021 10:47:58 AM 1 ( Through XGN) B




‘g;\ﬂ

Saniya Traders [39294] Manifest No: Co 1
( Hazardous Waste Manifest ) - 1396450 ! py
31/08/2021

To be forwarded by To be forwarded by the occupier to the State Pollution Control Board or
Committee.

_ Sender's Details

Sender Name Husain Sheth Ispat(Ship Breaking) [31113]

Address Ship Recycling Yard,- Taluka :TAL Distict:BHV Pin no:364140

Contact Details  {9825708123 GPS Coordinates Lat :21.2300 Long :72.1000

dhusseinsheth@yahoo.co.in

_ Receiver's Deta

Gujarat Actual user (within state)

State IType of Facility

Facility Details  |Saniya Traders [39294)

Contact Details |9879205069 asifvindhani@gmail.com IGPS Coordinates Lat :21.3900 Long:72.0900
Address

i

Nr. Mamsa Patia,—- Taluka :GHO Distict:BHV Pin no:364001

e : . Waste Detail iiaae e
Waste Details V7~ ~Insulated Copper Wire Scrap/copper with PVC sheathing including ISRI-code material namely 'Druid’
Waste Intended Recycling Total Qty 0.090MT Consistency |[Solid
for

Transporter Details L e

Name Meet road fines

| Contact Details |9879823402 anubhaz350@gmail.com

Address vmage~tansa,ta-ghogha,ofﬁce-tansa,taghogha District :Bhavnagar Taluka :Ghogha

e __ Vehicle Details
Vehicle no GJ04W2359 GPS Enabled Yes ]Type of Vehicle |Tempo
Driver name Chauhan jentibhai kalubhai Driver Contact No 9825571293
B = Waste Transportation Details . :
Vehicle Depart. {31/08/2021 11:35AM [Number of Drums 0 Loose Waste |0.090
Remarks SHIP NAME-DV DONA PAULA 11 No of bags 0

Sender’s Declaration :

1. Thereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled » and are all in all respects in proper condition for transport by road
according to applicable national government regulations,

2. I hereby declare that we have obtained membership of common facility / carried out agreement with actual user for
disposal/ actual use of hazardous waste.

. Hussain Sheth Ispat (Ship Breaking)
"a"lﬁgstg%g?gb‘f g?g?{?g‘igme. '

Dist. Bhavnagar (Guj.)

Date:B//ﬂ%&fl

Transporter’s Acknowledgement of Receipt of waste

Stamp: Date: Signature:

Receiver’s Certification of Receipt of Hazardous waste

In Principal Approval Details :Accepted - 31/08/2021 12:11PM - Remarks :cable

Date:

Stamp:

Signature:

1M

Print by 31113 @ 31/08/2021 12:14:04 PM

s
1
{

RADERS

e N 2 v ]
30/8,

Area,

», - R U
SAVhanar
sl G

ol loq/oy SANIYA TRADERS

’

g
Autho, Signature

(N Y C |

1 ( Through XGN )



Bharat Metal Oxide [10725] ~ Manifest No: COPV 1

( Hazardous Waste Manifest ) - 1417393
" 01/10/2021
To be forwarded by To be forwarded by the occupier o the State Pollution Control Board or
Committee.
_ . Sender’s Details
Sender Name Husain Sheth Ispat(Ship Breaking) [31113] N )
Address Ship Recycling Yard,- Taluka :TAL Distict:BHY Pin no:364140
Contact Details |9825708123 GPS Coordinates Lat :21.2300 Long :72.1000
dhusseinsheth@yahoo.co.in
: Receiver’s Details
State Gujarat { Type of Facility Actual user (within state)
Facility Details  |Bharat Metel Oxide [10725]
Contact Details |9426178051 GPS Coordinates Lat :23.0100 Long:72.3700
bharatmetaloxide@gmail.com

Address

Waste Details  |IV~17~17~Lead acid battery
Handling) Rules, 2001

Waste Intended |Recycling Total Qty 0.640MT Consistency |Solid
r

Transporter Details

Name SHIVAM TRANSPORT |Contact Details [9807999111 gohilsatyapalsinh888@gmail.com
Address AT ALANG OPP CHECK POST ,AT ALANG OPP CHECK POST District :Bhavnagar Taluka :Talaja
: e = = ~ Vehicle Details = -
Vehicle no GIO5BV9317 GPS Enabled Yes | Type of Vehicle |Tempo
Driver name IRFANBHAL Driver Contact No 9426040704
5  Waste Transportation Details
Vehicle Depart. |01/10/2021 12:15PM Number of Drums 0 Loose Waste IU.640
Remarks 16 NOS FROM SHIP DV DONA PAULA II -2 NOS & MT ANGEL-14 NOS | No of bags C

Sender’s Declaration :

I. I'hereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled , and are all in all respects in proper condition for transport by road
according to applicable national government regulations.

2. I hereby declare that we have obtained membership of common facility / carried out agreement with actual user for
disposal/ actual use of hazardous waste.

N J“‘é{gggaﬂasnj}hg gaﬂ&mp Breakmg) Rate 0—1 / 4 0/ ”21

Plot No. 50, S.B.Y ALANG,
Cist. Bhavnagar (Gui.)

Transporter’s Acknowledgement of Receipt of waste
Stamp: $#4IV 4 ”E’Mﬁﬁgmr Date: Signature: [{L/
» .
OFP: CHECK POST, RS
e A
Receiver’s Cerfilication of Recéipt of Ha

In Frinﬁigfk@R?V§§3?ii'f 6§§%¢§1 - 01/10/2021 3:23PM - Remarks :0k ° Eg ig : a'ﬁ

FLUT G 171/A, AAHAGUJARAT IND, ESTATE, . .
Stamp: 3 ‘:hkgﬁt:??f*"‘t'u ROAD, HBRRD&, Date: Signature:
T DIST ARMEDABAD-380022:

Print by 31113 @ 01/10/2021 03:24:56 PM 1 { Through XGN )




Annexure VI

REGIONAL OFFICE _ m
GUJARAT POLLUTION CONTROL BOARD M
SWASTIK COMPLEX, 15T FLOOR, PLOT NO: 1616/1617 gy
NEAR VIR MOKHDAII CIRCLE, GHOGHA ROAD
) BHAVNAGAR-‘364 001 PHONE: (0278) 2566108
No: GPCB/RO/BHV/775(K)/%0%2021 Date:- F 1A 000
0 5 AUG 2021

To

The Port Officer,

Guijarat Maritime Board,

Office of the Port Officer,

Alang, R

District: Bhavnagar. ;

Sub.: Ensuring of ship D.V.M/TUG DONA PAULA Il TOWED BY TUG SOMNATH I with
respect to decontamination.

Ref.: 1) GPCB H.O. Letter No.1-GPCB/F|AZ/GEN-66 (5) 34611 Dated: 04.12.03 and letter
No.2: HAZ/BHV-C-92/28488 Dated: 10.10.07 “
2) GPCB, HO, Gandhinagar office order No: GPCB/BHV-C-141/168981 dtd 21.12.2013
3) Decontamination application submitted by the party on 03.08.2021. '
4) Monitoring report submitted by the officials of this office on Dated: 04.08.2021.
Sir,

In connection with the direction issued by the Hon’ble Supreme Court of India with
respect to the ship breaking activity in the order dtd.14-10-2003 & 06-09-2007 in WP No.657 of
1995, it is required to ensure that ship is properly decontaminated by the ship owner prior to the
wreaking. Considering this and as per the our H.O. letter under reference-1 and guidelines for
decontamination approved by the Board vide reference (2) above, necessary certificate required
from this office before granting permission for breaking of ship by Gujarat Maritime Board is
enclosed herewith for the ship “D.V.M/TUG DONA PAULA Il TOWED BY TUG SOMNATH II”.

For & behalf of
Guijarat Pollution Control Board

d/// :
(A.G.OZA)

Regional Officer

Encl.: as above
Copy to:
1) The Member Secretary, Gujarat Pollution Control Board, Sector 10-A, Gandhinagar.
2) HUSSAIN SHETH ISPAT (S.B), Plot No. 50, Alang/Sosiya Ship
Breaking Yard, Dist: Bhavnagar ¢
3) Select file: 775(K)
4) Decontamination File T-29


GPCB
Typewritten text
Annexure VII


REGIONAL OFFICE Pl
GUJARAT POLLUTION CONTROL BOARD .
SWASTIK COMPLEX, 157 FLOOR, PLOT NO: 1616/1617 ) m
NEAR VIR MOKHDAJI CIRCLE, GHOGHA ROAD T

BHAVNAGAR-364 001 PHONE: (0278) 2566108

CERTIFICATE
TO WHOM IT MAY CONCERN

This is to certify that a team of officials from the Regional Office, Bhavnagar have
inspected Plot No.50 and ship “D.V.M/TUG DONA PAULA Il TOWED BY TUG
SOMNATH 1I” on 04.08.2021. By visual inspection of our official team and on
verification of records submitted by the plot holder it is cer{ified that the vessel
“D.V.M/ITUG DONA PAULA i TOWED BY TUG SOMNATH I1” is found
decontaminated in respect of removal of Hazardous material / Hazardous waste that

was available in loose condition on board of the ship (excluding materials/substances in

the pipelines, machineries and the inherent part of the ship structure).

This certificate is issued for the purpose of ensuring cdmpliance under Environmental
Acts/Rules/Notifications for prevention and control of pollutants in to the environment
and does not include issues relating to safety that may arise during subsequent cutting
operation.

This certificate is issued on the basis of submission of inspection ‘report of the
inspecting team of the Board, notarized affidavit filed by HUSSAIN SHETH ISPAT (S.B)
on dtd 02.08.2021 beaching permission granted by Gujarat Maritime Board, Alang on
dtd. 28.08.2021 and subject to the following conditions:

1) Due to breaking activity, there shall be no pollution in the sea.

2) The asbestos containing parts shall be dismantled and brought to the plot and
removal of asbestos containing material shall be carried out by scarping it out in wet
condition through trained skilled persons in asbestos handling facility at thé plot only
and not on ship. Asbestos waste thus generated shall be collected, packed in plastic
bag, sealed and then only be disposed off into the approved landfill site.

3) Asbestos containing material / sheet shall be removed carefully and sold for reuse
and records thereof shall be maintained and submitted to this office.

4) Adequate personal protective equipment shall be provided to asbestos handlers.



5) The non-use lead batteries unloaded from the ship shall be sold out to Registered
Recycler only and record thereof shall be maintained and submitted to this office.

) The pieces of cables removed from the ship shall not be sold to the traders but it
shall be sold 10 actual Re-processor having valid consent of the Board of disposed
off at approved |andfill site.

7) In case of oil spill, the plot holder shall carry out cleanup operation at its own cost.
g) All the accumu\ated waste as well as wasté that will be generated from this ship
shall be disposed off only at the TSDF site of Gujarat maritime Board, Alang. Dist.
Bhavnagar, valid membership of which shall be possessed by the plot holder. ;

9) All the Hazardous material shall be carefu\\y.removed and record of selling /
disposal shall be maintained and submitted to this office. '

10) Directions issued by Hon'ble Supreme Court in its order Dt.06.09.2007 shall be
complied.

11) All the provisions related to safety shall have to be followed as per the prevailing
applicable Rules and Regulations of all concerned authorities associated with ship

recycling activities.

05 AUG 2021

Date: Bt
Place: Bhavnagar ,Aﬁky
(A.G.OZA) )
Regional Officer
|ssued to

1. The Port Officer, Gujarat Maritime Board, Alang.

2 HUSSAIN SHETH ISPAT (S.B), Plot No. 50,
Alang/Sosiy@ Ship Breaking Yard, Dist. Bhavnagar.

3. Select file:BHV- 775(K)

4. Decontam'rnat'ron File T-29



